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pptt.[,cttcr No.
[)atccl:

1. Ms.'fabinda Khan, Civil .ludgc (Sr. l)iv.)-cttrr-.1.M.. IJol<aro'

2. Mr. Arun l(umar DLrbey, A.C..l.M.-ctun-Civil .ltrdge (Sr. Div.)-1, Bokaro.

3. Mr. Digvijay Nath ShLrkla, Civil Judge (Sr. Div.)-cutn-.1.M., []ol<aro (Bertno at'l'entrghat).

4. Mr. Ita.i l(umar Pandey, Civil Judge (Sr. Div.)-cLrnt-J.M., Bokaro ([3ermo at'l'enLrghat).

5. Ms. Aniilina Neelatn Marki, Civil Judge (Sr. Div.)-cttm-.1.M., Chaibasa.

6. Mr. I(risftna Lohra, A.C..l.M.-cum-Civil .ludge (Sr. Div.)-1, Clraibasa (Chakradharptu').

1. Mr. Shera Samson f irlicy, CivilJudge (Sr. Div.)-cLrrtt-.l.M., Chatra.

8. Mr'. Milan Kuttrar, Civil .ludge (Sr. I)iv.)-ctttr-.1.M.. Chatla.

9. Ms. Surneeta Shweta Mirrz, Civil .ludgc (Sr. I)iv.)-ctrrl-.1.M.. Clhatra.

10. Ms. Sushila Soreng, A.C..l.M.-ctrnr-(livil .ltrdgc (Sr. t)iv.)-1. [)altongani.

11. Mr. ILavi Shankar l)ancley, Civil .ltrdgc (Sr. l)iv.)-ctrrtr-.1.M., l)altongarr.l.

12. Mr. Nishi l(ant, Civil.ludge (Sr. I)iv.)-cttrn-.1.M.. I)altorrgani.

13. Ms. Vcena I(urnari. Civil .ludge (Sr. I)iv.)-orrtn-.1.M.. [)altorrgani.

14. Mr. Ananda Singh. A.C.J.M.-ctrrn-Civil Judge (Sr. Div.)-I, I)eoghar.

I5. Ms. Srvati Viiay Upadhyay, Civil .luclge (Sr. Div.)-cum-.1.M.. Dcoghar.

16. Ms. Sangita, CivilJudge (Sr. Div.)-cttrn-.1.M., Deoghar.

17. Ms. Shikha I{ani 'figga. Civil JLrdge (Sr. Div.)-cLrnt-J.M., Deoghar (Madhupur).

18. Vtr. Parth Sarthi Ghosh, A.C.J.M.-ctrnr-Civil .ludge (Sr. Div.)-t, Dharrbad.

19. Ms. Angelina.lohn, Civil .ludge (Sr. Div.)-curn-J.M.-cutr-Spl. .ludge tjco. Oflences, Dhanbad

20. Mr. Parrnanand LJpadhyay, CivilJudge (Sr. t)iv.)-ctttn-J.M., Dhanbad.

21. Ms. Satyabhama Kuntari. OivilJudgc (Sr. Div.)-cLtttt-.l.M., I)hanbad.

22. Ms. Nirrrala llarla. Clivil .luclgc (Sr. I)iv.)-curn-.1.M.. I)lrarrbatl.

23. Mr'. Ilajcsh Slivastava. A.C..l.M.-ctrrtt-Civil .ltrdgc (Sr. I)iv.)-1. Dttrttka.

24. Mr. Waltcr []hengra. Civil .ludge (Sr. I)iv.)-ctrttt-.1.M.. [)trtttli.a.

25. tWr.l(unrar Vipul, A.Cl..l.M.-curn-Civil .ludge (Sr. l)iv.)-1, Galhwa.

26. Mr.l{ajendra I)rasad, C'ivil .ltrdgc (Sr. I)iv.)-ctttrt-.1.M., Garltwa.

27 . Xrtr.I{akesh l{aushan, Civil .ludgc (Sr. I)iv.)-curn-.I.M.. Oarltwa (Nagar [Jntari).

28. Vr. Karrrlesh IJchra. Civil .ludge (Sr. t)iv.)-curr-.1.M., (iarhrva (Nagar [Jntari).

29. Mr. Saniay Singlr Yadav, Civil.ltrdge (Sr. Div.)-ctrrn-.1.M., Giridih.

30. Ms. l(avitanfali'loppo, A.C.J.M.-ctrm-Civil .ludge (Sr. Div.)-1, Ciridih.

31. Ms. Santoshini Murtnu, CivilJudge (Sr. Div.)-cttm-J.M., Ciridih.

32. Mr. Shashi llhushan Sharma, Chiel'.luclioal Magistrate, Godda.

33. Mr. Pratap Chandra, A.C.J.M.-cunr-Civil .ludge (Sr' Div.)-I. Goclda.

34. Mr. Il.emi Praphul []aa. Civil Judgc (Sr. Div.)-ctrttt-.1.M.' Cjodcla'

35. Us. Mourrita Cuin, A.C.J.M.-cum-Civil .ludge (Sr. I)iv.)-l' Gtrrrtla.

3(r. Ms. I(urnat'i Nitika. A.C.J.M.-otrnr-Clivil .ltrdgc (Sr'. Div.)-1, IIaz-aritraglr.

37. Ms.'lhnvcc. OiviI .lLrdgc ( Sr. t)iv. )-ctrrn-.1.M.. I laz-alibagh.

3[1. Vr. Vivek I(urnar. Civil .ltrclgc (Sr. [)iv.)-ctrnr-.1.M.. llazaribagh.

39. Hrtr. Alok I(unrar, Civil .ludge (Sr. [)iv.)-ctrrri-.1.M.. I-lazaribaglr.

40. Mr. Abhishek Prasad, A.c..l.M.-curn-civil .ludgc (Sr. I)iv.)-1, .latnshedpur.

41. Vtr. Uishwanath Oraon. Civil Judge (Sr. I)iv.)-ctrnr-.1.M., JamshecllrLtt'.

42. Ms. Avarri ka (iautanr, Cl ivi I .ltrclge (Sr. I)iv.)-cttnr-.1. M.. .latnshcclpur.

43. Mr. I(urnar Saurabh'l)'ipatlri. Civil .ludge (Sr. Div.)-cttttt-.l.M.,.larnshedpurr.

44. Ms. Shilpa Murtnu. Civil Judge (Sr. Div.)-cLttu-.1'M.. Jatnshcdpur.

45. Mr. Surettdra Bedia, CivilJtrdge (Sr. I)iv.)-currr-.l.M.,.lamsheclpur.

46. Mr. Adnan Aquib, Civil .ludge (Sr. Div.)-ctttr-.I.M., Jatnsltedpur.

47. Mr. Astrok l(umar No. lV A.C.J.M.-cum-Civil .ludgc (Sr. Div.)-1. .latnshedpur (Ghatsltila).

48. Mct. NaeerT Ausari. A.C'..1.M.-cUrr-Civil .ludgc (Sr. l)iv.)-1. .lanrlara.

49. Mr. AriLrn Saw. C..l.M.-curn-Civil .luclgc (Sr. I)iv.)-l-curtt-A.C'..1.M.. I(htrnti.

50. Vtr. Maporap.jan I(uruar No. III, A.C..l.M.-ctrrn-Civil .ltrdgc (Sr'. I)iv.)-1, l(oderttta.

51. Ms. Pragya lla.ipai, Civil Judgc (Sr. t)iv')-ctrttl--l'M.' Kodct'tna.
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Ms. Kumari .liv, A.C..l.M.-cum-CiviIJudge (Sr. Div.)-I, Lateltar.

Ms. Meenakshi Mishra, CiviI.ltrdge (Sr. Div.)-ctrm-J.M., Latehar.

Mr. Abhishek I(umar', Civil .ltrdge (Sr. I)iv')-cttttl-J.M., I.,ohardaga.

Mr. Saniit l(utrar Clranclra, Chief .luclicial Magistratc. l)al<ur.

Mr. Vishal Ma.ihee, A.C..l.M.-cLrnr-Civil .Itrdge (Sr. I)iv.)-1. I)akttr.

Mr. Mano.i I(utuar l{artr. Ch icl'.1 ud ic ial Magistratc. I{attt-qat'lt.

Mr. Shivendu Drvivccli. ('ivil .ltrclgc (Sr'. l)iv.)-ctrttr-.1.M.. l{atngarlt.

Ms. Sarliibita Ouitt, Civil .ltrdge (Sr. t)iv.)-cttttt-.1'M" I{arngarlr.

Ms. Archana Kutttari. C iv i I .l Lrdgc ( Sr. Div. )-cttttl--1. M.' I{anch i.

Mr. I(ushesltwar Sinku, Civil Judgc (Sr. Div.)-cttttl-.1.M., I{anchi.

Mr. Manish l(utrar Sirrgh, Civil Judge (Sr' Div.)-ctttn-.I.M., l{anchi.

Mr. Manish I(ulrar Mislrra, C.ivil .ludge (Sr. Div.)-cttnt-.1.M., Il'anchi.

Mr. I{avi Narayan, A.Cl..l. M.-ctrm-Civi I .l Lrdge ( Sr. t)iv. )-1, I{anch i.

Mr. Itajesh ltanjan Kut'nar, Civil .ludge (Sr. Div')-ctttl-.1.M., I{anchi.

Mr. Sinclhu Nath l.amay, C..l.M.-cunr-Civil Judge (Sr. DIv.)-l-cum-A.C..l'M., Sahebganj'

Mr. Alok Marandi, Civil .lLrdge (Sr. Div.)-cLtm-.1.M., Sahebgani'

Mr.. Raniay l(umar, civil .ludgc (Sr. I)iv.)-cum-.|.M.. Sahebganl (t{a.inrahal).

Ms. Artarnika I(isku, Civil .ltrdgc (Sr'. I)iv.)-ctttn-.1.M.. Scraikella-l(harsawatt.

Mr.. I{avi Prakas['l'iwari, A.C..l.M.-cLrrn-Civil .luclgc (Sr'. l)iv.)-1. Scraikclla-l(harsawatr (Charldil)

Ms. Nitasha Uarta. C.J.M.-ctrtn-Civil Jtrdgc (Sr'. t)iv.)-l-ctrnr-A.(1..1.M.. Sirrtdcga

Sub.:- Nomipatiou of Juclioial Olllcers Ibl attending 'l'wo days ltcfrcshcr Training progranllnc oIl Crirninal

Laws lbrCivil Jurlgc (Sr. Div.) (R-6) (half of thc cildrc, l" batch;. sclrcclulecl to be hclcl ott lgtr'& 20'h

.luly, 2025 at .luclicial Acadcmy .Iharhlt:rnd, Ilanchi.

Sir/Madam,

With rel'erepce to the subject notecl above, Iarr directecl to infbrnr that 1he Court has been pleased to

norninate you to attend the albresaicl 1Vo days llefl'csher Training progt'ammc on Criminal Laws for Civil .Iutlgc

(Sr. Div.) (R-6) (half of tlrc cadre, 1" batch), scheclulecl to be helcl ort lgtr'& 20tr'July,2025 at Jutlicial Acatlemy

Jharl<hand, ILanchi.

'l-hc arralgegepts fbrtlie stay of the uonriuated outstntiou of'Hcers witl lre itt thc I'lostcls of JudicialAcaderny

.lharkhald li.om t6c evcnirrg o['prccccling clay ol'thc tlaining till thc cvcttittg ol'corrcludiirg day ol'tlte tt'ttilting. All thc

clress. you are, therelbre, dirccted to atlencl thc albrcsaid trainiug progralnlre ott thc datc as ntclttiotted abovc.

Accordingly, you are accorclecl ueccssary perutissiolt to attend the albrcsaid trailring progratllrllc alrcl directed

to sepcl your itinerary (arrival & cleparture clate & time) along witlt ttatnc ol'drivcr / body guald to the .ltrdicial

Acaclemy in e lectrortic fornr tltt'ottgh etnail'

No indivi4ual rcqucst sccking permission to attcntl thc Worl<shop is rcquirctl and firrther', no praycr

for cxcmption will be entertaincd in ordinary circumstanccs.

Yours sirrcorely.
Stl/- I{arn Shartna

?S5C pptt. Dated, Ilanchi, thc
t' Adrninistrntion)

Mcmo No lA^

Copy lbrwarcled to thc I)ircctor,.lLrdicial Acaclcrny.llrall<hancl, I{anchi fbr irtlill'tttaliott attcl ncccllirl rvitlr

rc{'erencc to his lctter bearipg No. 543/.lAJ clatcd 19.(\6.2025 / allthc Principal District & Scssions Judgc ol'thc Statc

of Jhark5ald inclucling the Judicial Commissiouer. I{anchi/ the Mcntbcr Sccrctary, .lllALSA lbr iltlilrtuatiort alld

needfirl/ the C.P.C., e-Courls Pro.iect, I{igh Courl ol'.lltarkharrd, I{anchi fbr inlbr'

uploaded on tlte Court's websitc.

artd -{ctting thc lcttcr'

Ilcgistrar (Atl at.
nUnl

,1-i


